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LOll due to devutation Of floods in 
WeBt Beal 

76. SHR.T. SARADISH ROY Will 
the Minister of A RIC LT RE AND 
IRRI ATION be leased to state 

(a) total number of ersons killed 
and loss of roerty due to devastat-
in floods in West Benal this year 
and 

(b) r.emedial stes taken by o-
vernment in this reard 

THE DEP TY MINISTER IN THE 
S  OF A RIC LT RE AND 

IRRI ATION (SHRI KEDAR NATH 
SIN H) (a) Accordin to the reorts 
received so far from the StatR ov-
ernment of West Beneal, the loss of 
life and roerty caused by the floods 
of 1974 was as follow-a 

Loss of human life-33 

Loss 01. Cros-Rs. 2626 lakas 

Damae to houses-Rs. 1.23 lakhs 

Damae to ublic utilities-
RI.  lakhs. 

(b) FlOOd rotection measures have 
been imlemented by the State ov-
ernment for reducin, the damae 
caused by the floods. The roress 
made since 194 u to the end of 
Fourth Plan is all follows 

Lenth of embankmen11D construc-
ted-280 km. 

Drainae channels constructed-
449 km. 

Town rotection Schemes com-
leted-27. 

TheSe ihave been imlemented with 
an outlay of Rs. 33.66 crores and have 
benefited about 6.8 lakh of flood rone 
area .. 

Flood rotectiOn measures are bein 
continued durin the Fifth Plan and 
a rovision of Rs. 47.7 crorel has 
been tentatively roosed for the ur-
aae. 

A FlOOd Forecastin nit, set u by 
the Centre, has been functionin at 
J alaiurl since 1969 for forecastin 
of floods on the Teesta. These fore-
casts are used by the district autho-
rities to alert tihe eole likely to be 
affected by the floods and also in 
arranin rescue and relief oerations. 
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Amendment 01 Delhl niversity Act 

79. SHRI YAM NA PRASAD 
MANDAL 

SHRI R. S. PANDEy 

Will the Minister 01 ED CATION, 
SOCIAL WELFARE AND C LT RE 
be leased to state 

(a) whether the Vice-Chancellor of 
Delhi niversity has ured uon the 
overnment to amend the Delhi ni-
versity Act and 

(b) if so, the decision of overn-
ment thereon 

THE MINISTER OF ED CATION,. 
SOCIAL WELFARE AND C LT RE 
(PlWF. S.  HASAN) (a) 
Yea, Sir.     . 




